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1. DURATION OF SESSION

Date of commencement — @ 26 July, 1993
Date of Adjournment Sine die — £* 28 August, 1993
Date of Prorogation — 23 September, 1993
Total Number of days of Session — 34 days
Number of actual sittings — 24 days
Number of hours of sittings — 162 hours and 05 minutcs

@ The first sitting commenced with the playing of National Anthem.

£ The last sitting ended -with the playing of National Song.

* The Session was originally to conclude on Friday, the 27th August, 1993. On
the recommendations of Business Advisory Committee (33rd Report), the
House agreed to sit on Saturday, the 28th August, 1993 in order to provide
sufficient time for completion of essential items of Government and other
business.
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17.

SUMMARY

Bills pending at the end of the last session

. Bills introduced
. Bills opposed at introduction stage
. Bills passed by Rajya Sabha and

laid on the Table

. Bills Passed by Rajya Sabha and returned

by Lok Sabha with amendments

. Bills returned by Rajya Sabha with amendments

and laid on the Table of Lok Sabha

. Bills passed

. Bills negatived

. Bills withdrawn

. Bills part-discussed

. Motions for adjournment of debate on

the Bills adopted

. Bills referred to Select Committee

. Bills referred to Joint Committee

. Bills reported by Select Committee

. Bills reported by Joint Committee

. Bills originating in and referred to a Joint

Committee by Rajya Sabha in respect of which
motions for concurrence were adopted by Lok
Sabha

Bills pending at the end of the Seventh Session of
Tenth Lok Sabha vide Para No. 2406 of Lok
Sabha Bulletin-Part II dated 24.9.1993.

28
15

Nil
Nil
20

Nil
Nil

Nil

Nil

Nil

27
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SUMMARY

Bills pending at the cnd of the last scssion ..........
Bills introduced.....................
Bills withdrawn................c
Bills negatived ...
Bills removed from the Register of Pending Bills..
Bills part-discussed ..........oooiiiii
Bills pcending at thc cnd of session vide

para No. 2407 of Bullctin-Part 11, dated 24.9.1993.
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5. DIVISIONS

No. of Divisions held - 6
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7. LEAVE OF ABSENCE

SI.  Names of Mecmbers Period for which Datc
No. lcave granted when
lcave
grantcd
1. Smt. Dipika H. 25393 to 31.3.93)
Topiwala 19.4.93 to 30.4.93 &
1.5.93 to 14.5.93=33
days
2. Shri Vishwanath Pratap 22.2.93 to 28.2.93,
Singh 1.3.93 to 31.3.93 &
19.4.93 to 3.5.93=53
days
3. Kum. Uma Bharati 26.7.93 to 27.8.93. fzo.s.wos
=33 days
4. Shri Sharad Pawar 6.3.93 to 14.5.93,
=52 days
5. Kum. Mamata Bancrjce 29.7.93 to
27.8.93=30 days
6. Shri Sunil Dutt 19.4.93 to 30.4.93 &

1.5.93 to 14.5.93=26
days J
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ok W

'MOTIONS UNDER RULES 191 AND 342

SUMMARY

No. of notices reccived . 282
No. of motions admitted . 98
No. of motions discusscd. - 1
No. of motions remaincd Part-discusscd. . Nil
Total time taken . 4 hours
and

14 minutcs
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11. OPINION OF ATTORNEY-GENERAL

Namc of the Subject
Attorney-
Gencral

Shri Milon >i)
Kumar
Banerjec

(i)

Scopc and extent of 4.8.1993

disciplinary authority of
the Elcction Commission
in respcct of Officers and
staff deployed for election
work; and

Scopc and extent of
authority in the matter of
deployment of forces to
maintain law and order to
ensurc free and fair
clections, kceping in view
the constitutional and lcgal
position that maintcnance
of law and order is
primarily the Statc subject.




12. PAPERS LAID ON THE TABLE

(a) By Government 728
(b) By Private Members Nil

39



13. PETITION

Presented by member ... . Onc
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15. QUESTIONS

(i) Starred ) Questions

(a) Number of Questions put down in Ques-
tion Lists for oral answers . . . ... ...

(b) Number of Questions orally answered . . .
(ii) Short Notice Questions

(a) Number of Questions put down in Short
Notice Question List . . . . .. ... ...

(b) Number of Short Notice Questions orally
answered . . .. ... .. ..., .

(iii) Unstarred Questions

(a) Number of Questions put down in Ques-
tion Lists for written answers . . . . . . ..

(b) Number of Questions for which written
answers were laid on the Table including
those put down for oral answers but not
reached for oral answers . . . . . ... ..

460

120

Nil

Nil

4908*

5248

* Included 70 Unstarred Questions deleted/ transferred from one Ministry to

another.
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16. RECOGNITION OF LEADER OF OPPOSITION IN

LOK SABHA
Subject By whom Datc
Recognition of Shri Atal Bihari Spcaker 26.7.1993

Vajpayce, the Leader of B.J.P., as
thc Lcader of the Opposition in
Lok Sabha with effect from 26 July,
1993 in place of Shri Lal Krishna
Advani, M.P.
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DISCUSSIONS ON MATTERS OF URGENT PUBLIC
IMPORTANCE FOR SHORT DURATION UNDER RULE 193

Ll ol o A

SUMMARY

No. of notices received . . . . . .. .. ... .. 213
No. of discussions admitted . . . . ... ... .. 3
No. of discussions held. . . . . . ... ...... 3
No. of discussions remained Part-discussed . . . . Nil
Total timetaken . . . . ... ... ........ 10 hours

and 52

minutes
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19. SITTINGS OF LOK SABHA

Sl.
No.

Subject

Date

Remarks

1.

Cancellation of sitting fix-
ed for 9 August, 1993.

Fixation of sitting on
21 August, 1993,

Fixation of sitting on
28 August, 1993,

6.8.1993

18.8.1993

25.8.1993

Chairman announced that at
the meeting of the Leaders of
Parties and Groups held on
6 August, 1993, it was de-
cided that the sitting of the
House fixed for 9 August,
1993 might be cancelled to
enable the Hon'ble Members
to participate in the conclud-
ing celebrations of the S50th
Anniversary of the "Quit
India Movement' and to pay
homage to the Martyrs of the
Freedom Movement. Accord-
ingly, sitting fixed for 9 Au-
gust, 1993 was cancelled.

Chairman announced that as
agreed to at the meeting of
Business Advisory Comnit-
tee, held on 18 August, 1993,
the House would also sit on
Saturday, the 2lIst August,
1993.

Accordingly, the House sat
on 21 August, 1993.

On recommendation of
Business Advisory Commit-
tee, the House Agreed to fix
its sitting on Saturday, the
28th August, 1993 for comple-
tion of essential items of Gov-
ernment and other business.

Accordingly, the House sat
on 28 August, 1993.

51



20. SPEAKER/DY. SPEAKER/CHAIRMAN
Announcements/Observations/References

Sl Subject By whom Date
No.

1. Recognition of Shri Atal Speaker 26.7.1993

Bihari Vajpayee, the Leader
of Bhartiya Janata Party in
Lok Sabha as the Leader of
Opposition with immediate
effect in terms of section 2 of
the Salary and Allowances of
Leaders of Opposition in Par-
liament Act, 1977.

2. Announcement regarding can- Chairman 6.8.1993

cellation of sitting of the
House fixed for Monday, the
9th August, 1993 to enable
the members to participate in
the concluding celebrations of
50th Anniversary of ‘Quit
India’ Movement.

3. Announcement regarding fix- Chairman 18.8.1993
ing of a sitting of the House
for Saturday, the 21st August,

1993.
4.  Valedictory references on the The Prime Minister, Sar- 28.8.1993
conclusion of the Seventh Ses- vashri Lal Krishna Ad-
sion of Tenth Lok Sabha. vani, Somnath Chatter- .
jee, Nitish Kumar and
the Speaker.
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(iii) Statement showing the Time spent on Disorderly
Scenes/Interruptions in the House during
Seventh Session, Tenth Lok Sabha

Date Time spent Remarks

29-7-1993 14 Mts. Due to interruptions Lok Sabha Adjourned at
12.46 P.M. and re-assembled at 14.03 P.M.

26.8.1993 32 Mits. Due to interruptions Lok Sabha Adjourned at
12.26 P.M. and re-assembled at 12.45 P.M.
Interruptions continued from 12.45P.M. to
12.58 P.M.

Total: 46 Mts.




(iv) Statement indicating matters raised after Question Hour and
before taking up of the listed Business and Time Taken
thereon during the Seventh Session, Tenth Lok Sabha

Date Number of matters Number of Time taken
raised Members who H. M.
spoke
26.7.1993 — —_ — —_ —_ —_
27.7.1993 — — -_— -
28.7.1993 — — -_——
29.7.1993 -— — —
30.7.1993 16 19 0 49
3.8.1993 3 14 1 29
4.8.1993 4 9 0 28
5.8.1993 7 9 0 29
0.8.1993 17 17 0 28
10.8.1993 [} 15 1 32
12.8.1993 6 20 | 25
13.8.1993 12 25 1 28
16.8.1993 12 17 0 59
17.8.1993 6 13 0 41
18.8.1993 18 18 0 i3
19.8.1993 10 12 0 22
20.8.1993 18 20 0 30
21.8.1993 19 32 1 03
23.8.1993 12 14 0 M
24.8.1993 12 19 0 43
25.8.1993 34 42 | 17
26.8.1993 28 4] 1 k1]
27.8.1993 6 18 1 29
28.8.1993 47 47 | 27
293 421 19 REY
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22. STATEMENT SHOWING TIME TAKEN ON VARIOUS
KINDS OF BUSINESS TRANSACTED DURING THE
SEVENTH SESSION OF TENTH LOK SABHA

Business Time Taoken Petcentage
to the total
time taken

H. M.
BILLS
(a) Government Bill's *32 14 19.9
(b) Private Members Bills 7 11 44
BUDGETS
(a) Railway Budget S 57 3
(b) General Budget 2 51 1.7
(c) Budget in respect of States under 10 04 6.2
President’s rule
CALLING ATTENTION (Rule 197) 0 53 0.5
DISCUSSIONS
(a) Half-an-Hour Discussions (Rule SS5) 203 13
(b) Short Duration discussions (Rule 193) 10 82 67
MATTERS OF URGENT PUBLIC 19 24 12.0
IMPORTANCE RAISED AFTCER QUES-
TION HOUR
MATTERS UNDER RULE 377 2 1.8
MOTIONS
(a) Motion of No-Confidence (Rule 198) 18 20 11.3
(b) Motion under rule 342 4 14 2.6
QUELSTIONS 21 02 13.0
RESOLUTIONS
(a) Statutory Resolutions 3 M 24
(b) Private Member's Resolutions 4 44 29
STATEMENTS (Rule 372) 4 41 29
OTHER MATTERS such as Papers laid on 10 48 6.7
the Table. Obituary References, Questions of
Privilege. Points of Order, Personal Explana-
tions, etc.
TOTAL 162 05 100.0

* Joint discussion took place on certain Statutory Resolutions [Vide Statement
No. 17(i), SI. Nos. 1 to 5] and Motion for Consideration of the conne;lcd
Government Bills [vide Statement No. 2(i) SI. Nos. 4,5, 7. 8 an}l 11].Time
taken on joint discussion has been shown under Government Bills.
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